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CENTRAL ADMINISTRATIVE TRIBUNAL
CHENNAI BENCH

0A/310/00406/2020
Dated Friday the 22"! day of January Two Thousand Twenty One

CORAM : HON'BLE SHRI. S. N. TERDAL, Member (J)
HON'BLE SHRI. T. JACOB, Member (A)

(Through Video Conferencing)

Chelliah Murugan, S/o. Chelliah,

Chief Engineer Grade II,

Fishery Survey of India, Chennai — Base.

Residing at F3, Plot No. 21, 22,

Kuberan Flats, Kuberan Nagar,

6™ Street Extension, Madipakkam, Chennai 600091. ....Applicant

By Advocate M/s. John Richard Ebenezer
Vs

1.Union of India rep by,

The Secretary, Government of India,

Ministry of Fisheries, Animal Husbandry and Dairying & others,
Krishi Bhavan, New Delhi 110001.

2.Director General,

Fishery Survey of India,

Plot No. 2A, Unit No. 12,

New Fishing Harbour Sasson Dock,
Colaba, Mumbai 400005.

3.The Zonal Director,

Fishery Survey of India,

Chennai Base of Fisheries Survey of India,

Royapuram, Chennai 600013. ....Respondents
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ORAL ORDER
(Pronounced by Hon'ble Shri. S. N. Terdal, Member(J))

The reliefs prayed for in this OA is as follows:

"1. Direct the respondents to consider and promote the applicant in one of
the existing vacancies of Chief Engineer-Grade I,

2. Award costs of and incidental to this application,

3. Grant such other relief, which this Hon'ble Tribunal may deem fit and
proper in the circumstances of the case."

2. Heard Mr. John Richard Ebenezer, counsel for the applicant.

3. Counsel for the applicant submits that the applicant has submitted a
representation dt. 18.07.2019 and he submits that this OA may be disposed of
with a direction to the respondents to dispose of applicant's representation in a
time bound manner.

4. Hence, this OA is disposed of with a direction to the respondents to
consider and dispose of the representation of the applicant dt. 18.07.2019 by a
reasoned and speaking order as per law within a period of two months from the
date of receipt of a copy of this order.

5. OA is disposed of at the admission stage. No costs.

(T.Jacob) (S.N.Terdal)
Member(A) Member(J)
22.01.2021
SKSI



